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Participation of Students in Sports and
Extra-curricular Activities

705. SHRI SURESH PACHOURI: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government have formulated
any guidelines to provide credit to the students
of colleges/universities for participation in
sports and extra-curricular activities in order
to encourage students participation therein;

(b) if so, what are the details thereof; and

(c) what other measures Government
propose to undertake to encourage students
participation in sports and extra-curricular
activities in colleges and universities?
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THE MINISTEROF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
YOUTH AFFAIRS AND SPORTS) (SHRI R.
DHANUSHKODI ATHITHAN: (a) to (¢)
University Grants Commission have issued a
set of uniform model guidelines to all
universities and the Education Secretaries of
all States regarding credit to be provided to
the students of Colleges/Universities for
participation in sports and extra-curricular
activities. Universities are competent to frame
their own guidelines with the approval of their
academic Concils within the framework of
these modeal guidelines. A copy of the model
guidelines issued by the University Grants
Commission is given in the enclosed statement.

Statement

Farticipation of Students in sports and
extracurricular activities

Basic guidelines for providing leave to
sports persons while in training and
coaching camps and while participating in
States, National and International
competitions; and giving weightage to
sportpersons in admission to universities and
colleges.

Sports activities in universities, in general,
be encouraged and promoted. Female students
may particularly be encouraged to take part in
games and sports activities.

2. The academic interest and sports
proficiency of the students should be duly taken
care of Sportspersons may be permitted full
credit for lectures/practicals missed by them
as a result of their participation in
intercollegiate, inter-university, State, National
and International tournaments and coaching
camps organised in preparation of these
tournaments. This credit may be allowed on
the basis of production of a certificate for
participation in authorised sporting event(s)
from the organisers of the event(s). However,
the total period of absence in case of State/
National level sports events and in International
sports events should not exceed 30 days and
45 days repectively, including the journey
period, in an academic year. In exceptional
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cases, further relaxation beyond these time
periods may be permitted to protect the
academic and sports interests of the
sportspersons by the Vice-Chancellor of the
Universities.

3. In the event of a sports person being
absent for a long period of time for coaching
camps, efforts should be made by the
organising authority to arrange for all possible
educational facilities including use of library.
The colleges/universities may also consider
organising classes/practicals and providing
other facilities to the sportspersons for making
up loss of studies due to their long absence
from their institutions.

4, Half railway concession may be provided
to the sports persons for participating in the
authorised sports events/coaching camps.

5. TA/DA and halting allowances may be
provided by the University to the sports perons,
in case the organisors have not extended any
such facility to the participating sportspersons.

6. Sports Kit/uniform may be provided by
the university to the palyers of university team,
free of charge.

7. Ten percent seats in first year of the
under-graduate level Degree courses-Pass
courses and Hon. courses, may be reserved for
sports persons who have represented the State
or Nation in the National or International level
sports events, However, for admission, such
sports persons should have obtained the
minimum cut off percentage of maks in their
previous examinations. For admission in B.Ed.
course, 3% seats may be reserved.

8. The sports persons who are unable to take
the examination because of his/her
participation in coaching camp/tournament
may be permitted to move to the next class
and keep terms in higher classes. They may,
therefore, be permitted to appear in the
subsequent examination and carry credit for
the papers cleared for one examination to
another till the entire course is completed and
he/she becomes eligible for the award of
Degree.



